: GOVERNMENT OF INDIA
MINISTRY OF SOCIAL JUSTICE & EMPOWERMNET
RAJYA SABHA

UNSTARRED QUESTION NO. 3161
TO BE ANSWERED ON 22.03.2018

REPORT ON ABUSE OF SENIOR CITIZEN IN PUNJAB
3161. SARDAR SUKHDEYV SINGH DHINDSA:

Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to state:

(a) whether Government is aware that the findings of a 'Help Age India’ study conducted
recently revealed that Punjab had the highest number of petitioners in the age group of 80 and
above alleging physical abuse and maintenance related cases;

(b) whether the Central Government has asked the Punjab Government to submit a report
thereon; and

(c) if so, the details thereof?

ANSWER

MINISTER OF STATE FOR SOCIAL JUSTICE AND EMPOWERMENT
(SHRI VIJAY SAMPLA)

(a) to (c): No sir such specific information is not available either in this Ministry or in
National Crime Records Bureau. However, a total of 158 cases in year of 2014, 87 cases in
the year of 2015 and 91 cases in the year of 2016 were registered in the State of Punjab under
Total Crimes against Senior Citizen. The details of State/UT-wise cases registered, cases
charge-sheeted, cases convicted, persons arrested, persons charge-sheeted, persons convicted
in the country (including Punjab) under Total Crimes against Senior Citizen during 2014-
2016 is enclosed at Annexure-I. Crime head-wise total cases registered in the State of Punjab
under Crimes against Senior Citizen during 2014-16 is enclosed at Annexure-II
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State/UT-wise Cases Registered (CR),Cases ChargeSheeted (CCS),Cases Convicted (CON),Persons Arrested (PAR),Persons Charge Sheeted (PCS),Persons Convicted (PCV) under Total Crimes
Against Senior Citizen during 2014-2016

Andhra Pradesh 1852 1117 124 1821 1449 155 2495 1572 213 2283 1761 236 2243 1680 221 2545 2291 272

1
2|Arunachal Pradesh 4 4 0 4 4 0 7 6 0 8 7 0 2 3 0 2 3 0
3|Assam 0 0 0 0 0 0 17 10 0 18 17 0 6 3 0 7 3 0
4|Bihar 496 391 2 711 596 4 404 360 10 508 505 15 272 196 4 388 297 4
5|Chhattisgarh 833 736 74 1155 1107 103 1077 939 157 1397 1431 215 902 846 268 1244 1243 350
6|Goa 73 36 1 58 58 1 59 38 0 52 41 0 43 30 1 50 55 1
7|Gujarat 372 255 0 465 404 0 195 185 1 290 329 T 4596 316 0 504 479 0
8|Haryana 310 201 4 417 402 6 306 180 18 252 246 27 349 204 17 307 296 24
9[Himachal Pradesh 188 138 1 254 226 1 159 145 0 287 292 0 233 191 0 354 316 0
10{Jammu & Kashmir 0 0 0 0 0 0 0 0 0 0 0 0 0 0 o) 0 0
11{Jharkhand 12 1t 0 12 12 0 6 54 0 7 % 0 56 1 50 1 0
12|Karnataka 642 355 6 791 576 6 742 540 9 856 879 9 818 525 9 1104 834 13
13|Kerala 758 582 30 840 755 30 551 463 28 613 605 33 S 520 32 816 676 42
14|Madhya Pradesh 3438 3156 128 5556 5466/ 208 3456 3304 407 5739 5825 749 3877 3754 506 6482 6448 758
15{Maharashtra 3981 1973 79 4283 3257 96 4561 2306 115 5062 4130 142 4694 2925 105 5035 4936 124
16|Manipur 14 0 0 0 [} 0 16 4 0 6 4 0 6 8 0 12 8 0
17 |{Meghalaya 9 4 0 4 4 0 6 4 0 5 L 0 2 0 0 0 0 0
18|Mizoram 7 4 1 7 4 1 6 5 3 8 7 3 15 15 5 15 15 5
19|Nagaland 0 0 0 0 0 0 0 0 0 0 0 0 3 2 0 3 2 0
20|0disha 383 255 0 437 430 0 423 375 1 500 443 2 229 218 3 304 334 3
21{Punjab 158 82 7 212 122 11 87 80 23 135 150 40 o1 63 21 131 114 31
22|Rajasthan 1034 615 26 994 994 45 685 339 61 578 578 101 652 352 64 563 563 101
23|Sikkim 0 Q0 0 0 0 0 3 3 2 3 3 2 4 4 0 4 4 0
24|Tamil Nadu 2121 1054 198 2454 1337 223 1947 1499 409 2492 1867 500 2895 2187 631 3422 2662 725
25|Telangana 422 196 14 447 285 15 1519 797 99 960 931 102 1382 827 120 1646 1078 133
26| Tripura 6 3 0 8 5 0 12 7 0 9 8 0 10 9 1 8 9 1
27 |Uttar Pradesh 420 349 40 993 871 116 370 325 41 966 830 95 621 478 49 1044 956 113
28|Uttarakhand 1 0 0 0 0 0 5 3 0 3 3 0 1 1 0 1 1 0
29|West Bengal 118 61 0 2418 2670 0 125 80 0 149 105 0 184 138 1 251 225 ak
30]A & N Islands 12 10 1 17, 15 1 12 9 6 11 9 6 4 3 1 6 5 1
31)Chandigarh 13 3 1 15 3 1 26 24 4 25 36 7 48 12 3 41 17 4
32|D&N Haveli 0 0 0 0 8] 0 0 0 0 0 0 0 0 0 0 0 0 0
33{Daman & Diu Q 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
34|Delhi UT 1021 189 16 722 203 17 1248 271 41 385 347 57 685 368 33 513 465 46
35|Lakshadweep 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
36|Puducherry 16 14 0 40 37 0 7 6 1 8 6 1 16 12 1 12 13 1
" lroTAL(ALLINDIA) |/ 18714] - 1179a] - 753| 25136  21202]  1040{° }qsaz ‘33gso}’ . 1649| = 23615| ‘2ia01] 2343|2110 15891} 2096} - 26864 24349 2753
ource: Crime in India / Z
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Cases Registered under Crime against Senior Citizen in Punjab State during 2014-2016

Source: Crime in India

1{Murder 32 40 27
i
2|Attempt to Commit Murder 4 4 4
3|Culpable Homicide not Amounting to Murder 2 4 1
4|Attempt to Commit Culpable Homicide 0 0 0
5|Rape 2 1 1
6|Dacoity 0 0 0
7|Making Preparation and Assembly for Committing Dacoity 0 0 0
8|Robbery 1 0 3
9|Grievous Hurt 23 5 8
10|Extortion 0 0 0
11|Cheating 5 8 6
12|Other IPC Crimes 89 25 41




